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licence for import of cardamom

1010. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of COMMERCE
be pleased to state;

(a) whether it is a fact thay a licence
has been issued for import of cardamom:

(b) if so, the total quanlity proposed to
be imported; and

(¢) the reasons for import?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI-
MATI RAM DULARI SINHA): (a) to
(¢) The information is being collected
from the import (control) Licensing
Authorities concerned and will be laid on
the Table of the House,

Housing of Employees of Goa Shipyard
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1011. SHRI EDUARDO FALEIRO;
Will the Minister of DEFENCE be plea-
sed to state:

(a) whether there is an acute shortage
of housing in Goa and particularly in the
town of Vascodi-gama; and





